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mentary institutions and democracy I think you
should hold mutual consultations in order to
find out ways and means of creating public
opinion and a situation in the country in which
no one will dare to approach Members of
Parliament or of the State Assemblies and
compel them by use of force to resign. 1 would
like Mr. Om Mehta, the Minister for
Parliamentary Affairs, to take up this matter at
the highest level. This is a common issue; this
is not a party issue and we should all together
face this challenge.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA) : I welcome
the views expressed by Mr. Bhupesh Gupta
and I assure him that I will convey his senti-
ments and views to the hon. Prime Minister.

REFERENCE TO ALLEGED UNEARTH-

ING OF A REVOLVER FACTORY IN THE

DIESEL LOCOMOTIVE WORKSHOP AT
VARANASI

SHRI HARSH DEO MALAVIYA
(Uttar Pradesh) : I want to make a reference to
a very unique and disturbing news. At the
Diesel Locomotive Workshop in Varanasi
there was found inside the workshop—the po-
lice raided the workshop—a revolver factory.
According to the report the raid was conducted
by Mr. J. P. Shukla, Deputy Superintendent of
Felice. According to the Superintendent of
Police Mr. B. K. Jain, the revolver factory was
within the workshop and the supervisor, Shri
Ram Bachan was arrested. His house was
raided and there were found .32 and .38 bore
revolvers. The news is published here and now
it transpires that Mr. Ram Bachan's son was
also arrested. He was found in Faizabad; he
has been selling revolvers to students and
going round. It was also alleged by the police
that this fellow was engaged in smuggling
revolvers via Nepal and China. According to
the Superintendent of Police, Mr. Jain, Mr.
Ram Bachan has accepted that he was selling
revolvers and in the last two years he has sold
50 revolvers to the students and other
criminals.

The Police Superintendent also said that
the Chargeman's son was formerly in Nepal
and he was smuggling revolvers from China. . .

MR. DEPUTY CHAIRMAN : You need
not read the whole thing.
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Diesel Locomotive Workshop

SHRI HARSH DEO MALAVIYA : I am
not reading. Give me one minute more. When
this smuggling business from Nepal ceased, he
came to Varanasi and started this. If this news
is correct, action should be taken. It is
published in the paper "Janmorcha" which is
the only co-operative daily being published. It
has already got two years' standing. It is
published simultaneously from Lucknow and
Faizabad. I know the editor. There are very
few such sincere and honest men. This is a
very serious matter and I would like to draw
the attention of the Government to this.

MR. DEPUTY CHAIRMAN : The house
stands adjourned till 4 p.M.

The house then adjourned for lunch
at fifty-six minutes past two of the
clock.

The House reassembled after lunch at two
minutes past four of the clock, Mr. Deputy
Chairman in the Chair.

RESOLUTION RE APPOINTMENT OF A
COMMITTEE TO SUGGEST REME-
DIAL MEASURES TO CHECK THE FNF-
LUX OF RURAL POPULATION TO
URBAN AREAS

MR. DEPUTY CHAIRMAN : We will
now take up Private Members' Resolutions.
Shri Shankar Lai Tiwari.

ft siwe ww faardt (wesr 93w) - I
wgra, § faefefas sema sufem won g

"Having regard to the fact that daspite 25
years of planning, the social and economic
gap between rural and urban areas has wi-
dened resulting in increasing flight of rural
population to the urban centres in the fond
hope of bettering their prospects, this House
views this phenomenon with great concern
and is of the opinion that a Committee of
experts be appointed to find out the causes
for, and suggest remedial measures to check,
the influx of rural population to urban areas."

IqgtT WEIW, T VR 61 A1% § #HEd
% o gu AT § @ 9ENT W d W01 T FZ
avd & T oam e 48 g R oeme aantaa
N wE g, qraarag e 1w fed ognoww
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MR. DEPUTY CHAIRMAN : There are

two amendments in the name of Shri D. S.
Patil. He may move them.

SHRI D. S. PATIL (Maharashtra) : Sir, I
move :

1. "That in line 6, for the words 'Committee
of experts' the words Committee 'consisting of
Members of Parliament and experts, be
substituted.”

2. "That at the end of the Resolution, the
following be added namely :

'with direction to submit its report before
the expiry of six months from the date of its
appointment".

The questions were proposed

SHRI L. MAHAPATRO (Orissa) : Mr.
Deputy Chairman, Sir, I followed my friend,
Shri Shankar Lai Tiwari's speach who moved
this Resolution and 1 find that he has divided
his own Resolution into three parts, the first
part being that there has been a social and
economic gap between the rural and urban
areas, the second part being that there has been
a great influx of the rural population into the
urban areas and the third part being thai a
Committee of experts should be appointed to
go into the causes and suggest remedial
measures.

Now, Sir, as far as the first two parts are
concerned, when I read it, I saw very great
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force in what he has said, particularly where he
has said that there has been a very bad
planning during all these twenty-five years and
it is also an undisputed fact that this planning
has been the cause for this gap, social and
economic, between the rural and the urban
areas. But, Sir, as I heard him, I gained the
impression that he wanted to speak or rather
wanted to plead for the rural rich, the rich
peasants in the rural areas, and I would come
to that later when I will discuss about what all
he has said and what ordinarily his Resolution
would mean.

As far as the second thing is concerned,
that is, the influx of the rural population into
the urban areas he is frightened by the big
number that comes from the village side to the
urban side. But, as I see it, the number is not so
big. Even today, Sir, it is a big number in the
village side and I quite agree with his feelings
that that population which is still there in the
village side has not been properly attended to
and there is a lapse on the part of the planners
in relation to this aspect of the matter.

Now, as far as the third part is concerned,
the operative part as he calls it, [ do not agree
with him at all that there is a necessity for a
committee, because the causes are very well-
known and the remedies are also known and
they can also be got at. As a matter of fact, it
was not done earlier. But, when it was done,
that is, at the time of the mid-term appraisal of
the Plan, it was found that most of our planning
was done in a wrong way just as he pointed out
the examples of the Community Development
and the Panchayati Raj programmes.
Therefore, the causes are known and the
remedies are also known. But the whole
trouble is in doing these things.

DR. K. MATHBW KURIAN (Kerala) : It
is the lack of political will

SHRI L. MAHAPATRO : Having known
these things, are we prepared to do something
in that direction and prevent these people from
running away from the villages to the towns ? |
think the mover of this Resolution has so
beautifully framed it which conveys a lot of
meaning. He says that there is a gap between
the rural and the urban areas which has
widened resulting in increasing flight of the
rural population to the urban centres in the fond
hope—he has used the words "fond hope"—of
bettering their prospects. Now,

[26 APRIL 1974]

population to urban 154

arcas

there are two groups of people who rush to the
towns and both these groups run to the towns
in the fond hope of bettering their prospects.
One is the group of people who have made the
best use of all these plans and what all these
plans have done during all these years and they
have exploited the people and these people
think that better prospects are to be seen in the
town side and so, they go to the town side and
resort to better methods and more advanced
methods of exploitation.

That's why they run. And the other class is
a class which got frustrated in all its attempts
to make a living there. At last, it had to run
away with a view to see if it can get a small
hutment, by constructing it with broken bricks
that can be had from the debris of an old house
or a building that was there in the town, or to
save itself from social oppression.

After reading this Resolution, I am re-
minded of one of my experiences. Frankly
speaking, I came to Delhi for the first time in
1963, when there was a great march by the
CPI. When I returned to my place, many in the
village asked me, "What did you see in Delhi
7" 1 said that to know Delhi or to see where
Delhi is you can just be in a railway
compartment and you see small huts of so
many people with broken roofs and such
things, and then you see a very beautiful city.
That is what I narrated to them about our
planning.

Then, again, in 1964 I had to go via
Hyderabad to Bombay for a Party Congress.
There 1 saw the twin cities of Secunderabad
and Hyderabad, and very close at a distance of
about two kilometres small hutments, people
in rags, skeletons. When I returned, 1 narrated
to them what the South is like or what our
Nizam was. These social conditions are there.

My friend, while describing this Reso-
lution, was making a very peculiar exposition
by saying that the rural side has to be kept
intact, pastures have to be kept in fact, and so
on, or having pure ghee by having two or
three cows and not going to a dairy farm. He
is very conservative in his ideas, somehow or
other. I am not prepared to agree with him that
we should continus to have old methods. We
should take to modern methods and modern
things. But one difficulty faces us in the
widening gap in between the rural and
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the urban side. But I see no great difficulty
in solving the problem.

You know. Sir, that an urban area is
that where one has certain amenities or where
houses are built ina particular way. That is
what we call an urban area. As far as rural area
is concerned, that is an area of old India
which does not have these facilities and these
amenities. And if the gap is there, the rural
area continues to be the rural area. But it can be
converted into urban area if you give all
these amenities that are there. When I went to
G.D.R., people asked me, "What is that you
saw tnere ?" I told them that I did not see a
village; I saw small towns and big towns.
Unfortunately, we are not prepared to make a
move in that direction. That's why we find this
widening gap, and that is why we hear certain
statements made by some people that there
should be a fight, there should be a war
between he rural and urban people, and in
fact it is raked up many a time on some
issue or the other. Therefore, my feeling is
that instead of listing up the difficulties that the
rural people face, we should see what can
be done to come over these things. But that
cannot be done by having acommittee.

I want to place before you certain things, it
is true that planning so far done has not
yielded the desiied effect. The agriculture of
our country or the agrarian problem of our
country has not received the proper attention
and the result is that we see so many classes
developing in the villages. The worst suffering
class is the rural proletariat or the working
class, the productive force. They have not
been given any opportunity of making a living
either by daily wages, tilling the land or
anything else. The village artisans have also
been turned into the rural proletariat. These
people need the best of attention. It is not
being done. There was a time when our
planners thought that pumping of money to the
rural side would bring in a dynamic change in
the agrarian production of the country. What
has happened ? It went into the coffers of a
privileged few who made the best use of it by
turning themselves into moneylenders and
ultimately coming to the towns for turning
themselves into industrialists and better
exploiters. That has been the ultimate go of
these people. The people who
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really needed some money have not got it
even after the nationalisation of banks. They
run from one commercial bank to another
and all the hurdles which have been pointed
out by the Rural Agricultural Credit Survey
Committee are still there. They have not
been attended to. The rule that a propertied
man alone would be entitled to got the
money is still there. Rural indebtedness has
been growing. They have not been able to
extricate themselves from the rural indebted-
less. There should be a measure or a law
providing for writing off the indebtedness of
those persons who are incapable of paying. 1
think a committee to go into this aspect
would be the best idea. It appears that in one of
the American offices, there was a slogan
written on the walls. It read as "promptitude is
our motto". After some time, when that
gentleman went to that office, he found that
the slogan had been replaced by another
slogan reading "Committee is our motto". The
whole point is that we should no take the
matter before a committee for the purpose of
delaying it. You know that the agitational
fervour in the earlier part is lost when a
committee is appointed and you can quicten
the people after giving than a big volume of
the committee report. That is not what I am
interested in. I am interested in the result.

Now I come to drinking water. There is a
small place in my State. Most of you must
have gone there Ministers do often go there.
The Prime Minister goes there very often. It is
Goplapur-on-sea This town is a very good
health resort ever since the British days. Near
the town, there is a very good population of
fishermen community. They do not have
drinking water. It is an important place and all
the dignataries go there. What do you say
about this type of planning ? Shall I satisfy
myself by saying: "Nearest the church,
furthest from God ?" Shall I say that we are
simply blind to what is happening in our
country ? We want to be here. We want to rest
content by making some speeches.

With that, we think our busine s is done.
But if we have really to see anything, then
these are the things that we will have to see—
the rural indebtedness, the rural proletariat
and their difficulties about drinking water,
hutments, land etc. These can be looked into,
and the conditions of the rural folk bettered.
And that is the best way of checking the
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influx of these people from the rural side. I
am happy that the rural proletariat is
organising to overcome its sorrow.

SHRI R. K. MISHRA (Rajasthan™ : Mr.
Deputy Chairman, Sir, [ am sorry to say that I
cannot associate myself with the Resolution
which Hon. Shri Tiwari has moved. The
Resolution is based on misconception; and
wrong reading of the situation. And I got he
impression from his speech that he was trying
to divide the poor people in the rural and
urban areas in a bid to defend the affluent
rich in the rural areas, whose existence he has
denied. It is really an emazing statement to
make, Mr. Deputy Chairman, Sir, that the
conditions of he poor in the rural and the
urban areas of our country have remained
almost stagnant during the last two decades. I
would like to point out to you, Sir, that
during the lost 25 years, we find that in the
urban areas, the per capita consumption of
the poor has in fact declined while the per
capita consumption of the poor in the rural
areas has slighly increased. This does
not mean at all that the condition of the
rural poor is in any way better. It remains
as distressing as it was 25 years ago. But in
1952, in the fourth round of the National
Sample Survey, the per capita consumption
of the lowest 30 per cent of the population
in the rural areas was Rs. 11.18 and in  1967-
68, the year for which the latest figures are
available, that is the 22nd round, the per
capita consumption of the lowest 30  per

cent of the population i I the- rural areas
was Rs. 11.31. Compared to this, la the
urban areas, in 1952, the per capita

consumption was Rs. 13.96 while in 1967-
68, the per capita consumption of the
lowest 30 per cent of the urban population
was Rs. 13.74. Mr. Deputy Chairman, Sir, it
requires no expert knowl dge because
enough expertise has gone into the study, to
find out the reasons of poverty as well as to
locate the areas and sect inns of population
where poverty resides both in the rural "and
in the urban areas. It is fantastic to suggest
that while urban areas have developed during
the last 25 ; ears, the rural area as a whole
has remained neglected. As you know, Sir, as
compared to 1951-52, production in
agriculture has increased it 1964-65 by 66
per cent, and since then the increase in
agricultural productio Iis from 3 to 5 per cent.
And we are also aware as to who has
appropriated the increase in agricultural
production. It has
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not gone to the rural poor. It has been app-
ropriated by a very small section of people
livmg in rural areas, the big landlords and
the kulaks. The kulaks do exist. The big
landlords do exist. The big peasants do exist;
they have been trying to use the name of
kisans as if kisans are a homogeneous
community in which all incomes are equally
distributed. No greater disservice can be
done to the poor people living in rural areas
than to allow this farce to be played upon
them. Well, Mr. Deputy Chairman, Sir we
know that thousands of crores of rupees have
been invested in irrigation projects. And
what is the condition of our irrigation
projects?

I have got figures for one year. In one
year our irrigation projects have lost Rs. 130
crores. A subsidy is given to the rich peasants
who utilise the irrigation potential. What is
the contribution which the agricultural sector,
primarily the rich peasants, make to the total
resources deployed for development. Only
one per cent of the total output in the
agricultural sector is contributed by them by
way of direct taxation.

Mr. Deputy Chairman, Sir, it is true
thai people in the rural areas are poor. Their
conditions are really appalling. But, it is
so because there is unequal distribution of
incomes, there is concentration of ownership
of land in the hands of a small section of
population and because the promises of land
reforms made during the last 25 years have
not been implemMtea. It is so because in
the eastern region of India millions of our
poor people are living in conditions of
insecure tenure, because share-croppers are
denied their rights in the share of the crop,
because thousands of people are evicted in
every agricultural season from the land
which is given to them Iron year to year.
Agricultural has become tunerative.The richer
amongst the .agriculturists want to grab as
much lai' as possible in their own hands. We
are also aware of the.fact that in of the: laws
passed and the constitutiot-al protection
given, these laws have remained on paper.
The ceilkng law also exists o'\ paper only. It
ha; not been implemented as tively as it
should have been done.

We are also aware of the rural poor
that come to the urban areasbeause as we
proeced with .atioo, the industrial labour
force concentrated in the
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[Shri R. K. Mishra] urban areas is likely to
increase. That is why by 1980-81 the
percentage of urban population to the total
population of this country will increase from
19.1 per cent to around 24 per cent.

Sir, if we really want to improve the
living conditions of the rural people what is
necessary is to see that gainful employment is
created in rural areas. It is also necessary to
see that the ownership of land must be
distributed in such a manner that it is available
to a large number of people, and that the
entire agricultural strategy which has been
pursued during the last ten years should be
recast in favour of the small and marginal
farmers.

Mr. Deputy Chairman, Sir, I am making
this suggestion keeping in view that we must
improve and increase our agricultural produc-
tion if we want to strengthen the base of
economic independence and if we want to
achieve self-reliance. There is enough evidence
available to show that mechanisation of
agriculture has started giving diminishing
results. In Punjab and Haryana the produc-
tivity of land during the- last two years has not
increased and in certain cases it has decreased.
If we really want to improve food production,
it is necessary to intensify our agriculture....

SHRI RANBIR SINGH (Haryana) : Who
is feeding the country ? Punjab and Haryana.

SHRI R.K. MISHRA : Chaudhari sahib,
these are facts.

It is true, Mr. Deputy Chairman, Sir, that
Punjab and Haryana are contributing a
substantial part of wheat produce in this
country specially that part of wheat which
goes in the public distribution system. But the
point I am making is that this pattern of
ownership has started yielding diminishing
returns in terms of productivity. If you want to
increase productivity in land now, it is
necessary to give inputs, it is necessary to give
new techniques to small and marginal farmers
because you have reached a stage where the
small farmer in eastern U.P the marginal
farmer in Bihar could contribute to the total
agricultural production in the country. If your
agricultural strategy is not changed, if you do
not provide the inputs
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and credit in his hands, agricultural produc-
tion will not increase.

I am not in any way denigrating the
valuable contribution that the enterprising
farmers of Punjab and Haryana have made,
and especially Punjab, though I cannot say
the same of Haryana because last year while
the farmers of Punjab did contribute almost
their share to the public distribution system,
the farmers of Haryana because either of
natural reasons or because of other reasons of
which we are aware, failed to do so.

Mr. Deputy Chairman, Sir, if we want to
maintain the public distribution system in this
country, then also it is necessary to strengthen
the economic base of small and marginal
farmers, because 4.7 million tonnes of wheat
which our public agencies succeeded in
procuring last year—a substantial part of it—
came from small and marginal farmers. The
rich farmer, knowing fully well that he will
hold back wheat in his own godowns, forced
the Government to reverse its policies and
forced a situation in which prices would rise;
he will make money; he can hold back the
stocks. Therefore, if we want the public
distribution system and the public procure-
ment policies to succeed, then also it is neces-
sary because the middle and the small farmer
is the really dependable ally of the many crores
of people of this country who must have two
square meals a day, who must have adequate
foodgrains.

Mr. Deputy Chairman, Sir, 1 would also
like to point out that this migration from rural
areas to urban areas is also partly due: to the
deterioration in the conditions in which our
small-scale and handloom industries in the
rural areas are existing at present. Also,
traditional handicraft and handloom industries
have not been sufficiently modernised;
enough funds have not been made available to
them. The greater the development of
capitalist farming in this country the greate.-
will be the influx from rural areas to urban
areas because, by its very nature me-
chanisation of agriculture displaces the labour
force which is employed on land. Therefore, it
is necessary to see that the pattern of agri-
cultural development is of a nature which
would provide gainful employment to the
rural people at their own place. Of course, if
we really want that the rural poor should get
gainful employment, then, in addition to redis-
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tribution of land and restructuring of land
relations, provision of inputs and development
of cottage and handloom industries and their
modernisation, it is also necessary to under-
take a very vast scheme of construction acti-
vities in the rural areas. Construction provides
the largest amount of employment in our own
country. Now, a decision was taken by the
Congress Party some time ago to allot house
sites to the landless and the poor people in the
rural areas. If this decision is implemented—
which I wish and hope may be implemeted if
there is any organisation and if there is enough
power in the hands of these poor people to
whom this promise has been made—then
millions of people can be provided gainful
employment in the rural areas. From my own
State of Rajasthan, especially from Jaipur,
thousands of construction workers come to
Delhi every year and they are engaged in
construction activities in Delhi. If gainful
employment could be provided to them in
rural areas they would not like to come here
and live here in dismal condition {Time bell
rings.) Therefore 1 would suggest that cons
ruction activities should also be given
adequate importance and funds should be
provided for them.

Mr. Deputy Chairman, Sir, the minimum
needs programme which is art integral part of
the Fifth Year Plan also see'ks to take care of
some of trie pressing aspects of rural poverty.
I hope it will be possible to find funds for the
minimum needs programme but here I must
caution that the minimum needs programme
should not be a social welfare programme but
it should be a productive programme so that
the money invested in it is productively used
and productive assets are built and gainful
employment is created, i am happy to know
last year—MTr. Mohan Dharia was in charge of
that programme for providing employm. the
rural as well as in the urban areas—some
work was done.

In conclusion I would like to suggest, Mr.
Deputy Chairman, that the problem of poverty
is not merely the concern of planning or the
Planning Commission. The Approach to the
Fifth Five Year Plan as well as the Fifth Plan
document I would like to submit, ana!) great
detail the causes of poverty, identify in great
detail the sections of the population where
poverty resides. It is the drought-prone areas,
it is the hilly areas, it is areas with
demographic pressures, it is the areas where
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the agro-climatic conditions are such that
people are not able to employ themselves
gainfully. It is among the Adivasis, the
Harijans, the landless in the rural areas where
poverty resides. Therefore the programmes
have to be so conceived that these people are
benefited. I am convinced in my own mind
that whatever the Planning Commission may
do, whatever financial allocations may be
made, these programmes cannot be effectively
implemented unless these sections of the
population are organised. And it is here that
the challenge must be accepted by all of us
who show concern for the poor people.
Unless these people arc organised, these
programmes will remain staff-oru-.ited
programmes and a large part of the funds will
be wasted in running the bureaucratic
machinery which goes with every programme.
Therefore poverty can be fought only by
mobilising enough people and not by
appointing a Committee of experts because
enough knowledge is available about what
should be done. The challenge is what should
'x done must be done on the ground.

S FEITOARTIGY gAT (FEETE ) ITEer-
gfr wErm, & UTTRr @I & o SRR A
R (Farr AT & A rr-tnwwﬁwwz
e faw TAE waArr I 7 fAed EWE1 W
fasrs 2 % A T ot Wiy fAET 8 1 TR
WoamE FET 2 OYT SR AT # AT W
wr awrgg F fen, waft T 518w § AW
e AR T A%, AT T o A & B e
2 7@ g (v od worq & e # gi ot W 1o 3
w1 T e %

r_rr} 0 A T YET A AT 3”’ ATl
faas & 25 T4 ¥ ara it ZeTE AT X gy A
Tandt TR § W geramr & osaw W # owdr
TT W W% 0 AE W, KEE T46 N7 A §A-
JET Folt WAEAT & Wl A% FE AL (AT R
' STRATT AT A TH aArE 3EE
a7 faan 417 § W e 394 WA 9 G,
1973 % F9C 7 MAA T 705 F IO —
5100,
SQ. No. 394 dated 9th August, 1973,
says i—

"The Government have not so far made
any precise estimate of the extent of un

employment a id under it in the
rural areas."

A P 6 25 AT & A J'!q'wrm-
UITW-TE!"ET" Jfﬂ"!l’fﬂﬂl .vrasrm

O FER W U% A

reply
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ag Fr & fr dow @ A FEeAE dW wd § o
AN YT AT AN F T ATEH AT FOAET
F<Ar weht & wTaa gEe o A% ¥ ® fAn
fgre wdt B0 nfr gHioT AW @RI A
ot afafaar qwr #7 § faawr i s ars
gnf 1w s ow fead & Az foid aeea
#ro wadr F wE 73 ¥ wrAw w1 A —foE
or% fz sy @ s | SEE I
TET AT § AT AW AW, AT
W § Iwe @t ¥ aga g9 wfefew & ¥
w7 3w faefar €1 § | g€ | 0w qrA A
sqr @1t swwA A oadr aw ek o
it fear & 1 @z A€ g A AT 3

ag @A B agt wEw Ag § & anin &7
# wri W %t Awend §, W ad w are #,
forergT wave W ARG Al 9 FEm |
F 9% oA @ A f da v e
mmiiﬁﬁi%gﬁrw.mvrmmﬁwf
Wi, a7 e AW wed ) w8 o 9
frd Wge W W § A § faw, o A § e
5 F1 SE L, & WA A & (A A
¥ @ A e & A fw At R o A
1 drer wedr & 1 ow a4 freg g A A
fqwdy ST & @ Taed fam agt wgAr v
afee & Wiy afewer grn &0 @ AW AE § wET A
oid § 1 o awe gfvad WA A @
Frardy st § Ao fie qnfion aearg gar gy of 3
fig & s e v 7% £, Fom ara o e asa
T arEte gt &, 7 gow s A # e aw 3w
wor & fawdr anfa & Awit & faw g & R
7 mrarfaw 3f @, 7 wiww  afer & 1 dgw A
I fora o AT & | F s Agl g Wi
arnfos gfee 7 off a6 I WA AT 1 q
v o ame ¢ 0% gt awdiw § IR W o
grar & &1 d 9T ¥ 2 SR gl WA aF
wR E\ Wl # ww fm gw gl
&t ¥, Wk I FawT S g A 8, A it
Tk faq g9 wET w1 dae g d s o 39
I TE SR A MR A A & | 0F ar Az
wara 3 e am 7 § fewr agl s ad
fieat & W &1 o1, 9T€ WEM § s s
e 4 femen Wt a@ 4% onffae WA §
AT AewdTAt & FA4 I AW &7 qE Ay
W g aear § w4 fRd At w1 w § v I
ferd arar Fam WY e g1 e | I
AT R gaa e AT g 1 qw ar g am £
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farsn seam & agw femoar 0 wE® A @
AT MA TEHE @ B A9 8, T Iz 4 A
are ¥ Fw faar & ogaw feaw fege e
AFI FAerar & 4 T2 SrewT wgE 4 oqry 4 59
7 A1 s & #nr wge doun #—ow A1 A faa
e amaife® gerg g g e mbas gfer &
il fomar

FH AZ AGL A AFT F qHeny % g §)
Fw fa e W A A e g 7 e
GIEHT WET § WA § 1 3% v wge & R &

T AT F AR T A F 0 wEr wEl-
TS 1 WA E G &y 9 A, sewer
0T foma 1 a8 wev § 370 g gy 3 Ann 4
 fm sy 2209 wrgaw @A § 3w o oa @ e
AT 8, A T A1 dAary § @i ft 9
¥, wrdraedr wd a7 £ 7 oA faeem 2w
oA #1831 § fan w1 & g, o o gfqand
# 1 o F e § @ oA wE e § o
fee mwrw faavdy Cfmiwer-afaitz o= dar 3
el A A g e gE g § e o ad
M7 & o 9ifzu v oaw ® 0 gw fAg 3
A 77  f6 97 & wmwn 4z won arfi e
Zav i S WG AT S0 § A A 3w A
TB I A e i we s e
WIS § OF A IRE qE W dr e dam
fwat a i ot SommaE Ay w0 wE A S
At dlo WEAT ®VEA A d3rawre afafa % Saoga
4 IR a3 T awit g foid i fEm fear
& 9 @ 64Fw 9%, fF g@d w2z F 67 ag gy
WE FEATAED 3 )

FrAfa wEEg & waa % A a7 a7 e
wifow %7 w51 # fn wgraer § g oW & are §
W W § AfR ag @ owdr aw et
gt AR g€ ¥ AT ¥ e 4y G e
av WP GO A 5 a7 e g aw e v
W E & v v o m oW A ar
1wt v i 4@ W T A A § a8 0 e
A E | W Ag S e 9T 0 a9, g A
BT A @ g1 Y T A 4 v sraife ad

| g8 WA & Aree ¥ faw # ass 6 g

W O 9 ) AT 60 o9gd W e
1 qATE i T F AifEg 0 My GwmE s
FWRT T AW qE wL W A ¥ 6 el agr
§ 7 fe for damw ofafa o @@t o g W
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e A #1 ww a9z e aew s
w0 fema & oy e ¢ AfE guta # qra
7% g fF 7 9w dumw @ & e 8, 39 O
dav At Wi § Wi A dwme afafy fawgs A 0
AT & 3% O 9 G gy 8, 2w wre A
g a9 ofr w1y w9 3 gwdr 1 67 ag g fad
O 9 AT | A faer e wge 7 A
# % el 7 s i wE wom wfEgn ) wre
eI AT W Agrs A ogr 0f g s=E G
A&y & 10 FOw wr ofw e & fag o § fam
FHE T e 4T, gfaveaT Aq Aifaw Fx9
FET T g o e2feferan s fed § S
A § 6 wgrre # 54 @ @ aegd W
FTASTH § 1 3-4WEW T AT FAT AAT FTOHH
agr Femr &1 10 9T w5 e & Ao
# g fzama srord @ w9 A w50 ATR AT
FT FTR 59 ®I SO0 W AW AT AT ST I T
#1 fadt a1 mw wle wr uw fa i gk 4 waE
waa &7 for F wd Aty o @ g @
gHIETy ATl § 10 w0 W gae fEar &)
#4 faaeit ag § we AgrEa & 7w e Wl e
AT AT AT E, TAHT WO Fiw 0§ A1 o
w2z #1 dur FAy e o

0 a1 9 & fF &= ®5F # 0§ saw
HAA TEH SR G OFAY SO0 0 0w AEw Al
ug & W @0 /A 47 & i 51 A 26 e
WgT W ACE WA E § WA I GIEHT ;A F
WEE A AET Wi | AT wne faeer I
fast at st gnit 1 38% @ 7 9= W A7
7 # guET 4y AWy wEAQ | Ierdni
wgizm, (Time bell rings) @z &4 #=
e i g fan s w1 39 wiew aag fon gy
T aga w0 ww § oww g §i § o
F21 1§ wewAr A1 AE I | aAe 48
¢ v Zgdr wmr T-OE & Ao o & wed W@
o T 4T wrEAr & Wy et e A6
sra & fie 30T W s SammI A | A e
AT T wTEET "AA F fa W 29 o fea
T wfge | ¥ F faw e gfea @l 0 §
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At gt gfeam @ wF § avoen @ S
e Az F Go® W & aw & Ay dare @ 2
a1 fer st A ww axfae wf frar e 82
# ot wEgEs, wmw q@a 9w g
wETE # A1 ag A Fean oy a1 fw oawd
# oo g WodY Aannge ¥ oww aga A1 deefor
gl 7 & 71 wF I AWl # 2F & w8 g §
@ |ifgy | @few 3g A o3d TETR WA
A WYL AT G W JAHE T AT IR TUAT
GEfet & oww owrwe & fao grfmum 61 8 W
9 &t T dwefor ama i gfear o &30
TAAT §1 7EY, Ayt A gad g e g1 ey e
W17 T St AT # wiwe g | ar
w1 vt g A faeet ag # fin fedy oft sroamanT
& e qufaz 3 Z1 AT wiE Aeew & Ay A
39 & o ugeft wde a7 @R i fF o TEen
o8 TTFI H AT G | EATE OMTE A ST U%
A1a FERT 41 ff T & S agt et § &
A & fAw o #  geTe awl adr qEe g
¢ A T AN R4 R AATH A a9f qnq § w7
wfeal § @R § AT I FIO0 gAAAE g
'Igu it 7=t 9gw & fodn & faens ar dye #9
el W 8 A N 3 & faers www e
F7 41, T g A9 AR g5 1 Iaw faw wen
e fed 1 W% g7 @ § AR gt 2e
¥ freg urdiv Ja & &t dazfoat = @ ovd &t
# 80 qTAE WA WMAfEl ®1 OwH HT T
famar wifan o fom gz == G0 A gm0 92
fggear ¥ faugt 7 80 TXAz \TTT TEEd
1 w9 TF G1AAT T FATEN K7 A1 AT T
wame §1 ¥4 Gargmn o arfaEd gEw & @
Fam oA oamn 3 fs wlt ot M ST W@
WAL & ara § w1 I AA FE@TE

MR. DEPUTY CHAIRMAN : The House
stands adjourned till 11 A.M. on Monday.

The House then adjourned at thirteen
minutes past five of the clock till eleven
of the clock on Monday, the 29th April,

1974.



